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The objective of the Experts' Group is to initiate and substantially expand

trade in all types of petroleum products between the two countries. The Group's

mandate includes the trade arrangements, building of cross border pipelines and

use of road/ rail route, including the Munabao-Khokrapar route, etc.

The First Meeting of the Experts' Group on Trade in Petroleum &

Petrochemical Products between India and Pakistan was held on 17-18 July, 2012 at

New Delhi.

(b) In order to boost trade in Petroleum and Petrochemical Products, both

sides recognized that in the current international scenario, trade in petroleum

products between the two sides would have to be guided by the principles of

commerciality and market considerations. It was also agreed that commercial matters

such as matching product specification requirements, pricing, other term and

conditions of trade, participation in tenders etc. would be left to the commercial

entities of both sides.

Both Sides agreed to take up infrastructure and logistics-related issues with

their respective authorities like Department of Posts, Railways, Finance, Home

Affairs etc.

Different estimates of gas reserve in KG-D6

†581.SHRI SHIVANAND TIWARI: Will the Minister of PETROLEUM AND

NATURAL GAS be pleased to state:

(a) whether it is a fact that different estimates regarding quantity of gas

reserve in KG-D6 areas have been received so far;

(b) if so, the details of these estimates and the periods when these

estimates were made and by whom;

(c) whether variations in figures of these estimates are being found and, if

so, to what extend; and

(d) if so, whether such a big difference in estimates puts a question mark

on the authenticity of estimates?

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND

NATURAL GAS (SHRI R.P.N. SINGH): (a) to (d) The quantum of recoverable gas

†Original notice of the question was received in Hindi.
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reserves for Dl & D3 fields of the block KG-DWN-98/3 in November, 2004 was 3.81

Trillion Cubic Feet (TCF) which was increased by the contractor to 10.03 TCF in

December, 2006. In April, 2012, the contractor has revised the recoverable gas

reserves to 3.10 TCF for D1 & D3 fields.

In case of MA field, the quantum of recoverable gas reserves was 681.4

Billion Cubic Feet (BCF) in April, 2008. Subsequently, the contractor has revised the

estimates of recoverable reserves to 788 BCF.

Initially, the contractor has submitted the estimates of reserves based on the

studies carried out by resource/reserves estimation agencies like D&M, Petrotel &

PGS. Subsequently, the contractor had submitted gas reserves certified by Gaffney

Cline Associates (GCA) of U.K.

The Contractor has attributed the following reasons for such changes in

reserves:

i) Increase in recoverable gas reserves from 3.81 TCF in IDP to 10.03 TCF

in AIDP was based on results of additional inputs from 9 more

discoveries in KG-DWN-98/3 block, additional 3D seismic data covering

about 7600 Sq. Km area, extensive coring in two wells, other G&G

studies and reserves assessment by an internationally reputed resource

& reserves estimation agency M/s Gaffney Cline Associates (GCA) of

UK.

ii) The Contractor said that decrease in gas reserves form 10.03 TCF in

AIDP to 3.10 TCF subsequently in April, 2012 was due to various

reasons such as reservoir and production performance, pressure decline,

early water encroachment, less contribution from the sands outside the

main channel areas, results obtained from Material Balance, Simulation

and Geological Models etc.

Gas pipeline to Goa

582. SHRI SHANTARAM NAIK: Will the Minister of PETROLEUM AND

NATURAL GAS be pleased to state:

(a) the present status of construction of gas pipe line to Goa;

(b) by what date the project will be completed;

(c) the estimated cost of the project, the amount spent and revised

estimates, if any;
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